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STATEMENT

,oA«n«for which the Madhya Pr«de.h Oovernrntnt drew loans durina 19*9-50 to 19S1-S2.

--------------------------------------------------------------------------------(Rupees in lakhs)
Name of the acheme ____________________  1949-50 i 93„.„ i '  ̂ ~ r

(1) Irrigation. 67^46

(2) Land Improvement. 59.87

(3) Manure & Fertiiiaers.

(4) Seeds.

(5) Miscellaneous.

T otal  :

0.67

125.00

72.71

105.41

1.00

50.00

12.80

241.92

23.15 

28.76 

14.04 

7.55 

4. 65

73.13

I mport  of Ca p it a l  G oods

791. Dr. Amin: Will the Minister of 
Bailways be pleased to state how 
much amount respectively Govern­
ment propose to spend on the import 
of capital goods, other goods and on 
technical aid from foreign countries 
out of the sum of Rs. 400 crores pro­
vided for in the First Five Year Plan?

The ParUamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): It is rough­
ly estimated that a sum of Rs. 90 
crores on the import of capital goods 
and about Rs. 13 lakhs on technical 
aid from foreign countries, will be 
spent out of the amount referred to.

Service Books o f  A rtisans and Gangmen 
ON ex-S. I. R a ilw a y

792. Shri Nambiar: Will the Minis­
ter of Railways be plesised to state:

(a) whether it is a fact that on the 
ex-S.I. Railway System, the procedure 
was to maintain the Service Books of 
all Artisans and Gangmen in the res­
pective P.W.I’s. Offices; and

(b) if so, why this procedure is 
changed since the merger witil cx-M. ' 
and S. M. Railway?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) On the
ex-S.I. Railway system the Service 
Books of all the Gangmen ware main­
tained in the respective Permanent 
Way Inspectors’ offices while those of 
the Artisans in the District Engineers’ 
Offices.
. (b) The procedure has not been
changed after integratioi.

Co m p la in t  from  Carriage Staff, 
H ow rah

793. Shri Damodara Menon: (a)
Will the Minister of Bailways be pli^as- 
ed to state whether it is a fact that on

w'- carriage staff at
riowrah station entrusted with the 

o^ljng and packing axle boxes 
of 17 UP Delhi Express detected that 
the quality of the axle oil supplied on
lariety? inferior

(b) Is it also a fact that the train 
on that day replac- 

defective oil alter complaint 
from the carnage staff and also made 
^m e remarks on the incident in his 
1952? October,

ex- '
aminer stated in his diary that it was 
a clear case of sabotage?

(d) Is it a fact that attempts hav«
to tamped

with the diary and how far they have 
been successful?

(e) Has the attention of Govern­
ment been drawn to the reports of

i incident which appeared in the 
Calcutta edition of the "Hindustan '  
Standard” on the 25th October, 1952 

Ananda Bazar Patrilca’ on 
the 26th October, 1952?

(f ) Will the Minister enlighten the 
House with the full details of the in- 
ciaent and state what action has been 
taken against the foreman alleged to 
be responsible for it?

ParUamentary Secretary to the 
and TranspoH

Yes Khan): (a) and (b).

(c.) and (d) No.
(e) Yes.

( f ) On 24th October, 1952, while the 
Carriage staff at Howrah were oiling 
the axle boxes of train No. 17 Up, 
Delhi Express some of them detected 
that the lubricating oil issued to them 
was smelling strongly of kerosene oil.
The suspected oil was not used.




